| TEM NO. 5 COURT NO. 6 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CIVIL APPEAL D.NO 736 OF 2010
(FOR PREL. HEARI NG)

COMVR. OF CENTRAL EXClI SE, RAJKOT Appel I ant (s)
VERSUS
AJANTA MANUFACTURI NG LTD. Respondent ( s)

(Wth appln. for condonation of delay in filing appeal, c/delay in
re-filing appeal and office report)

Dat e: 09/ 04/ 2010 This Petition was called on for hearing today.

CORAM :

HON BLE MR. JUSTICE J.M PANCHAL

HON BLE MR, JUSTI CE SURI NDER SI NGH NI JJAR
For Petitioner(s) Parag P. Tripathi, ASG
Ashok K Srivastava, Adv.
Kunal Behri, Adv.
B. Krishna Prasad, Adv.
Arti CQupta, Adv.
Moni sha Handa, Adv.

FFSSSS

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
Del ay condoned.
| ssue noti ce.
Tag with C A Nos. 7739-42 of 2009

[ Charanjeet Kaur ] [ Pushap Lata Bhardwaj ]
Court Master Asstt. Registrar



